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MANU BHOI 

ARCHOELOGICAL SURVEY OF INDIA 

None 

Mr. S. K. Singh 

Notes of The Registry 
	

Order of The Tribunal 

None appears for the applicant. 

Stay order was granted on 13.10.2014. After a long gap, the case was 
listed on 07.12.2017. The case never saw the light of the date during 
2015 & 2016. 

In spite of opportunities given to the applicant on 07.12.2017 to appear 
and plead this case, the applicant is absent today.. So, it appears that the 
applicant is not interested to pursue the litigation and, accordingly, the 
0. A is dismissed for default. 

Stay order is vacated. 
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